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| TEM NO. 1 COURT NO. 8 SECTION 111

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 18745/ 2014

(Arising out of inmpugned final judgnment and order dated 10/04/2014

in CEA No. 50/2014 passed by the H gh Court of Judicature at

Al | ahabad)

M S | NDI AN COFFEE WORKERS COOP. SCC. LTD. Petitioner(s)
VERSUS

COW SSI ONER OF CENTRAL EXC SE

& SERVI CE TAX, ALLAHABAD Respondent ( s)

(Wth application for permission to file additional docunents and
interimrelief and office report)

W TH

C.A. No. 433/2015

Date : 12/07/ 2016 These matters were called on for hearing today.
CORAM : HON' BLE MR. JUSTI CE MADAN B. LOKUR

HON BLE MR, JUSTI CE R K. AGRAVAL

M Y. Deshnukh, Adv.
Yatin M Jagtap, Adv.

For Petitioner(s)

Raj i nder Mat hur, Adv.

Aman Si nha, Sr. Adv.
s. B. Sunita Rao, Adv.
M. A P. Mayee, Adv.

M. Vikas Bansal, Adv.

M. B. Krishna Prasad, Adv.

For Respondent (s)

=3 5 =%

UPON hearing the counsel the Court nmde the follow ng
ORDER
List the matters on a non-niscel |l aneous day.

Pl eadi ngs be conpleted in the neanwhil e.

Signature Not Verified

Digitally signed by
SANJAY KUVAR

Dat e:

2016. 07. 14

(Meenakshi Kohl i)

12:44:22 | ST
Reason: (Jaswi nder Kaur)
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